NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

C.A. No. 261/621A/CLB/MB/2013

Coram: Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 31.08.2016

Name of the Company: Gujarat Apollo Industries Ltd.
Section of the Companies Act: Section 217(2AA) of the Companies Act, 1956;
S.NO, NAME (CAPITAL LETTERS) DESIGMATION  REPRESENTATION SIGNATURE
-")“.'.N-—-..."rll, _-_" \ = |r-."|l_-lt"' 4 - ‘ :!._.-. Ir:. 1':| I:_|j_':. !I-.l_‘r]r"l"_i;l?
x AN
L8 =2 - U = .
P, L
[ =
 —
o L |"‘-.Il I"-,_
i i
- f * 'L_.-I-r'"""' . i'k
i i . [ i e E d
Sue Mok Alefoes
A . ,-"'.rh..l'.'n_h. . I Jl
Ve Y T |Jﬂ“w "? poas o
e
) I | ;‘.‘: L-l 'ILL"LL [_/-L_I._J' |~ II.r:l,_h A e e
(' Keaas L ks S o
i (N - o =
- |I|l.;:_.' !.5-.".{-‘.- e |:_l.-f. ._-...l..*"‘ul"'. A J [}
3 B [ )| 'r'l._-l--'lp'. " -
as j | [ A—g o ™ Y
“\ . o LN\ R e {
|If“"5‘*-”'~ e \ %
J - p p I
\ $- C- /9 ‘
’ ) Y [\ & gt - A A N i
. Sl v
A . . |
B - L‘-f “r"l I Ack . J
T I RN |
7Y ,_"'-¢~._n _ p - y y |
| " ."‘l-l...-TJTL LA "uh"r -
R AP o S
\
Y



